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CENTRAL ADMINISTRATIVE TRI BUNAL
PRINCIPAL BENCH

R.,A. NO. 107 of 1996

in
0.A. ND.2313 of 1995 Dated 9.7.1006

HON'BLE SHRI JUSTICE A, P. RAVANI, CHAT RN
HON'BLE SHRI K. MUTHUKUTAR, MEMBER (A)

Dr, H. C, Bansal 000 Rp;ljcant
~Versus-
Union of India through

Secretary, Ministry of
Health & Ors. veo [Raspondents

0 RO ER (By Circulation)

Shrpi Justice A, P. Ravani -

Ng case for review has been made out. Hemeo, -

revisw application is rejected.
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Member (A) Chaicman




